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[Shri B. Shankaranand] 

;given by the Ministers during the va rious Rsmons of Lok Sabha: 

(i) t~tem t No. XXXVII-Eighth Sess' ", 1919 ~ 
(ii) Statement No. XXXVII-Nineth Sessi.':,". 1969 >- FourthLok Sabha 
(iii) Statement No. XXX-Ellventh Sessicn, 1910 J 
(iv) Statement No. XXX-Fourth Session 1972 
(v) Statement 'No' r-~e e th Session, 1973 
(vi) St.tement NJ. XIX-Eighth Session, 1973 
(vii) Statement Nv. XV-Ninth Session, 1973 
(viii) Statemem N, - XIX-Tenth S. ssion 1974 
(Ix) St8teme,'t No. XII-Eleventh SeSSion, 1974 
(x) Statemert N '. XI-Twelfth Sl86ion, 1974 

1 F,nh Lo, S,hh, 
(xi) Statemept No. XTII-Thirteemh Session, 1975 
(xii) S'a'lmem No. XIV-Thirteenth SeSSion, 1975 
(xiii) S'atement N) XV-Thirteenth Session, 1975 I 

:t1'41ced Vn Librarll. See No. LT- (3) A copy each of the following 
l0059,'.76]. statements (Hindi and English ver-

NOTIFICATIONS UNDER ESSENTIAL COM-
·MODITlES ACT, AN!'iUAL REPORT OF 
TRADE DEVELOPMENT AUTHORITY FOR 
1974-75, STATEMENTS reo CONTROLLED 
,CLOTH AND KOTIFICATI",,(S U"(I}ER ~ 

TExl1LES (EXPORT CO:O(TROL) OIlDER 

THE DEPUTY MINISTER n': THE 
MINISTRY OF COMM'ERECE (SHRI 
VISHWANATH PRATAP SINGH): I 
'beg to Jay on the Table:-

(I) A copy each of the following Nc). 
'tIncaHons (Hindi and English versional 
,under sub-sectIon (6) of section 3 ot th-
lEssential Commodities Act, 11155:-

(i) The ViSCOSe Staple Fibre Con· 
trol (Amendment) Order, 1975, 
published in Notification 1\0. 
8.0. 2441 in Gazette of Ind 'a 
dated the 2nd Augus:, 1975 

(ii) The Cotton Textiles (Control) 
Third Amendment Order, 1975, 
published in t f ~at;  No. 
S.O. 4799 in Gazet:e of India 
datee the 15th November, 
197r.. 

,(iii) The Cotton Textile (Control) 
Serond Amendment Order. 
~  published in Notification 
No. SO. 4403 In Gazette of 
lrldia dated the 11 tb Octoher. 
una IPlIlced in LibrClTt/. see 
No. LT.I0060/76j, 

(2) A copy of the Annual Report 
-(Hindi and Engnsh versions) of the 
-nade Devt!1opment· Authority, New 
~  for the year 1974-75 [Placed in 
Library. See No. LT_I0060/76j. 

8ions:-' 

(i) Statement showing the 
Ing of controlled cloth 

pack. 
from 
Jut 

(il) 

1st October. 1974 to 
March, 1975. 

Statements showing the allot-
ment of controlled cloth to va-
rious States and Retail shoos 
out of October, 1974 packing 
(allotted in November, 1974). 

(iii) Statement showmg allotment 
of con trolled cloth : 0 various 
States and Retail shops out of 
November, 1974 packing (aL 
lotted in December, 1974) 

(iv) Statement sho" .. i.ng aUotment 
of controlled cloth to various 
States and Retail shops out of 
December, 1974 pac:king (a1-
Ioted in January. 1975). 

(v) Statement showing allotment of 
controlled cloth to various 
States ant R'etail shops out of 
a ar ~ packing (anot. 
ted in Feb'l'Uary:, 197·5). . 

(vI) Statement showing variety·wille 
al10tmen t of cOntrolled clatll 
to vanous States and to Retail 
shops out ot March. 1975 pack-
ing (allotted in April, 1975). , 

(vii) Statement showing allotment of 
controlled r ~h to various 
States and Retail shops aut 'of 
February, ~ packing (allot-
ted "In March, ~  rPlaced 
in' Ubrarr,'See No LT.100611 
761. 
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(4) A copy of Notification No. S.R.O 
'373 (E) (HlDdi and English versional 
published In Gazet!e of India dated 
'the .22nd July, 1975 making certain 
amendment to Notification No. S.R.O. 
1317 dated the 9th June, 195fl, issued 
under clause 5 of the Cotton Textiles 
(Export Control) Order. 1949. [Placed 
(n b ~ar ' See No. LT-I0062!76]. 

RAILWAY CONVENTION COMMIT-
TEE 

(i) MINUTES 

SHRI B. S. MURTHY (AmaTapu-
Talll): I beg to lay on the Table the 
following Minutes of the Railway Con-
vention Committee/Sub-Committee:-

(1) Minutes of First 10 Seventeenth, 
Nineteenth, Twentieth. Twenty-second 
to Twerrty-fourth and T'Il-enty-eight 
1Iittings of the Railway Convention 
·Committee, 1973. 

(2) Minutes of Firs.! to Sixth Sittings 
'of the Sutl-Committee of the Ra!lway 
Convention Committee. ~ on Re-
quirements -and Availability of 
Wagons. 

(ii) ELEVENTH RWOltT 

SERI B. 'S. MURTHY (Amalapu-
ot'am) : Ibeg:o preselllt the Eleventh 
Report of 1he Railway Convention 
Committee on Rate of Dividomrl for 
J 976-77 and other Ancillary Matters. 

COMMITTE ON GOVERNMENT 
ASSURANCES 

TWELFTH REPORT 

SHRI B. K. DAS CHOWDHURY 
'(Coach Behar): I beg to present the 
Twelffh Report of the Committee on 
'Government Assurances. 

PUBLIC ACCOUNTS COMMrr;rEE 

HUNDRED AND I!!rGllTY-SECOND AND Hux-
DRED AND EItlHTY-FOURTH REPORTS 

SHRI H; N. MUKHERJEE (Calcutttl-
North East): I be, to present the foI-
1900LS-5 

lowing Reports of the Public Accounta 
Committee: -

(1) Hundred and eighty-second Re-
port relating to Films Division (Minis-
of Information and Broadcasting) on 
Paragraph 4.9 of the Report of the 
Comptroller and Auditor General of 
India for 1972-73, Union Government 
(Civil). 

(2) Hundred and eighty-fourth Be-
port on Action Taken by Government 
on the recommendations contained in 
their Hundred and thirty-sixth Report 
relating to Import of Hop Plants (01) 
partment of AgriCul!ure). 

COMMITTEE ON PUBLIC UNDER-
TAKINGS 

SEVENTY-SIXTH REPORT 

SHRI NAWAL KISHORE SHARMA 
(Dausa): I beg to present the Seven-
ty-sixth Report of the Committee on 
Public Undertakings on Action Taken 
by Government on the recommenda-
tions contained in their I!'ifty-slxth 
Report on Indian Drugs and Pll1lrma-
ceuticals Limited. 

12.05 hrs. 

BUSINESS OF THE HOUSE 

THE MINISTRY OF WORKS AND 
HOUSING AND PARLIAMENTARY 
AFFAIRS (SHRI K_ RAGHU RAMA-
IAH) : With your permission, Sir, I 
rise to announce that Government 
Business in this House during the week 
commencing from 12th January, 1976, 
will consist of:-

(1) Consideration of any part discus-
sed item of Government Business car-
ried over from today's Order Paper_ 

. (2) Consideration and, passing of:-

(I) The Election Laws (ExtensiOD 
to Sikkim) Bili. 1976. 

(ti) The In\ports and Exports (Con-
trol) Amendment Bill, 1976_ 


